FORM A
PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India
(Voluntary Liquidation Process) Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF
THREE282 TECHNOLOGIES PRIVATE LIMITED

1. | NAME OF CORPORATE PERSON

Three282 Technologies Private Limited

2. | DATE OF INCORPORATION OF | May 22,2018
CORPORATE PERSON
3. | AUTHORITY UNDER WHICH | Registrar of Companies, Uttarakhand

CORPORATE PERSON IS INCORPORATED
/REGISTERED

4. | CORPORATE IDENTITY NUMBER /
EMITED LABILITY IDENHTY NUMBER
OF CORPORATE PERSON

U72200UR2018PTC008756

5. | ADDRESS OF THE REGISTERED OFFICE
AND PRINCIPAL OFFICE (IF ANY) OF

12, Dronpuri GMS Road, Dehradun, Uttarakhand, -
248001

CORPORATE PERSON

6. | LIQUIDATION COMMENCEMENT DATE | March 03, 2025
OF CORPORATE PERSON

7. | NAME, ADDRESS, EMAIL ADDRESS, | Mr. Manish Gupta
TELEPHONE NUMBER AND  THE | Add. 207, Suchet Chambers, 1224/5, Bank Street,
REGISTRATION NUMBER OF THE | Near Faiz Road, Karol Bagh, New Delhi- 110005
LIQUIDATOR ' - E-mail: Liquidation.three282@gmail.com/

manish@rmgcs.com
Contact No. +91 11 45042509

Reg. No. IBBI/IPA-002/IP-N00153/2017-
18/10400
8. |LAST DATE FOR SUBMISSION OF | April 02,2025
CLAIMS (Within 30 days from the liquidation

commencement date i.e. March 03, 2025)

Notice is hereby given that the Three282 Technologies Private Lil;lifed has commenced voluntary
liquidation on March 03, 2025 [/iquidation commencement date).

The stakeholders of Three282 Technologies Private Limited are hereby called upon to submit a proof of
their claims, on or before April 02, 2025 (30 days from the liquidation commencement date i.e. March 03,
2025) to the liquidator at the address mentioned against item 7.

The Financial Creditors shall submit their proof of claims by electronic means only. All other stakeholders
may submit the proof of claims in person, by post or by electronic means.

?W&q{%lﬁﬁgﬁmwwg ﬂronfﬁ of claim shall attract penalties.

}

CS Manish Gupta UQUIDATOR
Liquidator of Three282 Technologies Private Limited

IBBI Reg. No: IBBI/IPA-002/IP-N00153/2017-18/10400

AFA valid upto 30.06.2025

E-mail: Liquidation.three282@gmail.com / manish@rmgcs.com

Address: 207, Suchet Chambers, 1224/5, Bank Street,
Near Faiz Road, Karol Bagh, New Delhi- 110005

Date: 07.03.2025
Place: New Delhi
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Breaklng stereotypes: Women who changed the world

focusing on crucial issues affect-

ing womens rights, such as
gender-based violence, digital
inclusivity, environmental sus-
taimahility, and workplace equal-
ity. Wormen have broken barri-

Dr BKS Sanjay

mternational Women's Day

(TW1) is celebrated annually
on March 8 to recognise the
achievements of women across
all sectors and highlight the con-
tined struggle Iﬁeﬁur equal-
ity. It is a global movemnent that
acknowledges the contributions
of women in fields such as edu-
cation, politics, business, science,
sports and arts. More than just
a day of celebration, IWD is a
call to action, reminding the
world that despite progress,
gender disparities remain in
frany areas, including the work-
place, leadership roles, access to
education and personal free-
doms. IWD's origins date back
to the early 20th century, when
women began to demand bet-
ter working conditions, voling
rights and an end to discrimi-
nation. The first official WD
was celebrated on March 19,
1911, it several Furopean coun-
tries, Women across these
nations held rallies, demanding
voting rights, workplace pro-
tections and equal pay. Over
time, the movement grew and in
1977, the United Nations (LIN)
officially recognised March 8 as
WD Since then, the UN has
introduced annual themes, cach

ers in politics, with figures like
Indira Gandhi, Angela Merkel
and Jacinda Ardern proving
that leadership is not defined by
gender. In science, pioneers like
Marhe Curie, Rosalind Franklin
and Katherine fohnson have
made groundbreaking discov-
eries despite facing discrimina-
tion. In sports, women like
Serena Williams, Simone Biles
and PV Sindhu have redefined
excellence. By highlighting these
contributions, TWID inspires
YOUnger generations to pursue
thelr ambitions without fear of
gender-based limitations. While
the world has seen Erugmea in
gender equality, challenges per-
sist, Leadership roles remain
male-dominated, with women
holding a smaller percentage of
executive positions in politics,
business and media. In many
countries, cultural and social
barriers still discourage women
froam pursuing careers in tradi-
tionally male-dominated fields.
The representation of women in
STEM (Science, Technology,
Engineering, and Mathematics)
fields remains low, highlighting
the need for greater education

al apportunities and workplace
inclusivity. Another major issue
Is gender-based violence, which
continues to affect millions of
women worldwide, Domestic
violence, sexual harassment,
human trafficking and honour
killings are stark realities in
many societies. Women and
girls in conflict zones, refugee
camps and marginalised com-

munities face heightened risks
of violence and exploitation. The
fight for reproductive rights
and access to healtheare also
remains a critical issue, partic-
wlarly in regions where culiur-
al and legal restrictions limit
women's autonomy over their
own bodies. Despile these chal-
lenges, IWD s also a time 1o
acknowledge the strides made
toward gender equality,
Legislative reforms in many
countries have led to better
protections for women in the
workplace, stronger laws against
domestic violence and greater
representation in politics. Many
businesses are actively working
toward inclusivity, implement-
ing equal pay policies, parental
]u:m'l:qbcnuﬁts and mentorship
programmes for women.
Despite the progress made,
there is still much work to be
done. Achieving true gender
equality requires efforts from all
sectors of society—govern-
ments, businesses, educational
institutions and individuals.
Education plays a vital role in
shaping attitudes toward gender
equality. Schools and universi-
ties must integrate gender-sen-
sitive curricula, challenge stereo-
types, and promeote the idea that
iﬂl‘ld irls have equal poten-
'L\-ur place policies should
tnsun:eqml ay, eliminate bias
in hiring :a.mf promations and
provide support systems for
working mothers, Governments
must enforce strict laws against
gender-based violence and dis-
crimination, ensuring that
women have legal protections
and access to justice. Individuals
can alsa contribute to the cause
by supporting women-owned
businesses, mentoring young

girls, advocating for workplace
inclusivity, and challenging
harmful gender norms in their
communities. Men play a cru-
cial role in this movement as
well; they must actively support
gender equality by promoting
respectiul relationships, advo-
cating for shared household
responsibilities and standing
against discrimination in all its
forms, The future of women’s
ts depends on sustained
vocacy, policy changes and
cultural shifts, More women
need to be encouraged 10 pur-
sue careers in leadership, poli-
tics and STEM fields, ensuring
that their voices are heard in key
decision-making processes.
Societal attitades toward gender
roles musl evolve o foster an
environment where women and
men can thrive equally, IWD is
a powerful reminder of both the
rmgmi.\ made and the chal-
enges that remain in achieving
genader mﬁmllt} It is a day 1o cel.
cbrate the achievements of
women, recognise their contr-
butions, and continue advocat-
g for a more inclusive and fair-
er world, While governments,
businesses, and organisations
play a crucial role, individual
cfforts also matter. By support.
ing women, challenging stereo-
types and promoting equal
opportunities, we can create a
future where every woman and
girl can reach their full poten-
tal. This IWD, let us pledge 1o
work together tﬂW‘er a world
where gender equality is not just
an jdea but a reality.

(The author is o Padma Shri
recipient rrrfirt?rui;'riir strgeon;
views expressed are personal)

Uttarakhand

to formulate

women’s policy soon: Raturi

DEHRADUN : Greeting the women of the State on the occa-
sion of International Women's Day, chief secretary Radha Raturi
said that women are getting empowered and are working along-
side men in every sector. The first woman chiel secretary of

Uttarakhand, Raturi said that the

Constitution of India grants equal
rights to women but despite devel-
opment and improvement in
womens participation in every
field, the society at large is stll
reluctant o give equal rights to
Wien.
the constitution In giving equal
rights to women. The government
has taken many measures to ensure

“The soclety should follow

women's empowerment and has
started many schemes for their welfare. The Uttarakhand gov-
ernment is wnrkm}, on formulating a women's policy and it will

be soon launched.” she said,

Women should strive for financial
independence: Sonika

DEHRADUN : Women should strive for financial indepen-
dence as it gives them confidence and freedom to shape their

_'1

life on their own terms, 2010
batch 1AS officer Senika said

Rakhi Chandra continues serving society

PNS ® ROORKEE

ocal social worker Rakhi Chandra is
oot and
those in need of help. In addition to
social activism, she has also been effi-
ciently operating the Chandrashekhar
Public School since 1989, A lifelong
member of the Bharativa Janata Party,
she has also worked as a municipal
councillor in Roorkee from 1995 1o
2001, She got various development
works done in the IIT area during her

known for helping the

term. As a member of the BJPs Mahila
Morcha State working committee, she motivated many women

to join the

party, which strengthened the party in the Roorkee

Vidhan Sabha arca. Chandra also contributed to women's wel-
fare in her capacity as a member of the Uttarakhand State
Commission for Women. She is an active member of various
social and cultural organisations and continues to help the gen
eral public and the needy in the area.

Krishi Kumbh a confluence of
farmers and scientists: Koshyari

PNS ® PANTNAGAR

he four-day 117th Krishi Kumbh (All India Farmers Fair and
Agro Industry Exhibition) of the GB Pant University of

Agriculture and Technology (GBPUAT) was inaugurated by the

Tuiwala’s work sparks conversations at India Art Fair 2025

PNSm DEHRADUN

Ammg the varipus instal-
latioms at the prestigious
India Art Fair 2025, one art-
work stood out for its com-
pelling symbalism and intri-
cate exccution—The
Contemporary Charmer.
Fxhilﬂih:g a5 part of Abir
India’s showcase of emerging
talents, the brass sculpture

potent message. Art curators and collectors appreciated its abil -
ity to ignite crucial conversations about conlemporary socio-
political realities. One critic remarked, ©
Charmer is both a visual and conceptual triumph. 1t forces us

The Contemporary

' to confront the structures of power that shape our world and

“ -

became a centerpiece of
discussion, drawing art
enthusiasts, critics, and col
lectors alike, At the heart of
the sculpture is a thought-
provoking visual mr[apﬁur:
a necktie—widely recog-
nised as a symbol of pro-
fessionalism and authori-
ty—morphs Into cobras,
evoking themes of deceit
and manipulation. The
plece highlights the precar-
ious relationship between
immigrants and their legal
representatives, raising
questions abour trusi,
exploitation, and systemic
villmerabilities. Explainin
the inspiration, .-‘-.bhi."-hrﬁ
Tuiwala said, “This piece
stems from personal expe-
riences navigating immi-
ration bureaucracy and
egal systems. The Lrans
formation of the necktie
into a snake speaks to the
hidden dangers and the
fine line between legitima-
¢y and deception in the
immigrant  journey.,”
Visitors at the Imji;: Art Fair
were attracted by the sculp
ture’s evocative form and

Food Park in
Nagpur Asia’s
largest food
processing
unit: Balkrishna
PNS® DEHRADUN

he Patamjali Mega Food

and Herbal Park estab-
lished by Patanjall in
MIHAN, Nagpur would
have Asia’s largest orange
processing plant, said
Acharya Balkrishna while
addressing a media confer-
ence in MIHAN, Nagpur
on Friday, adding that the
Union Minister of Road
Transporl, State Highways
and Shipping Nitin Gadkari
and Maharashiras chief
minister Devendra
Fadnavis would inaugurate
the plant on March 9. He
further said that the plant
has a processing capacity of
800 tonnes per day.
“Working on a zero wastage
system, our plant starts
with orange peels, We are
also focused on its by
ucts. It took usa InTullmmr:
and research to bring this
plant on the ground,” he
said and added that their
priority is to provide
employment 1o the local
people and make the farm-
€75 PIOSPErons,

TATA G CAPITAL HOUSING FINANCE LI LIMITED

Office: 11th Floor, Tower A,

™

TATA m-nnq.m Wmam»ammmm
POSSESSION NOTICE (FOR IMMOVABLE PROPERTIES)

|As par Appendix IV read with Rule 8(1) of the Security Interest Enborcement Rules, 2002}

Whereas. he undarsigned being ihe Authorized Officer of ihe TATA Capital Housing
Finance Limilad, uncer thi Securiizason and Reconstiuction of Financlal Assaty and
Enlorement of ity Imerest Act, 2002 and in axercise of powers conferred undar
saction 13{12) read with rule 3 of the Security interest [Enforcement) Rules, 2002,
Issued a damand nolices as mentioned below calling upon the Borrowars 1o repay
theamount menfioned in the notice within 80 days from the dale of the said nodice.
Thia homowae, having taled o repary the amourt, notice ks hareby givan ko tha bomower, in
particulas and the public, in , that the undersigned has taken posseasion of the
described herein below In exerclse of pawers conferred on him undar
saction 13{4) of the said Act read with rule 8 of the said Rules.
‘I't'ﬂbumer mmh:ardmpmltlnwal are hereby cautioned notto deal with
%mmmmmmmmmmnrmm
Limited, for an amount 1o below slong with
mmw-ﬂmmmmmmw-mmm
The borrowar's sttention is invited to provisions of sub- section (B) of Saction 13 of
Thie Act, In raspect of lime avallable, o redeem the securned assats,

the vulnerabilities that come with them” Alongside this work,
Tuiwala also exhibited Platform (2024), a bold critique of can-
cel culture, further solidifying the impact of the exhibition, With
this latest showcase at India Art Fair 2025, the collaboration

with Abir India continues to
challenge audiences to recon-
sider narratives of authority,
survival and deception In
today’s global landscape,

Loan Nama of L] Amguni Praspppon
Accaunt ILagal Helns)! & Date o! Date
Mo | Legal Repressetstiveds| Demand Motics
TCHHLOT | Mr. Devendar Kumat |  RAs. 9,81,504 ~ under the loan | DB.03.2025
31000100 Etaommw account TCHHLOTH 000100 111267
111567 & Rajni and Rs. 55,863 under the ioan
TCHINGT | 25 Co-Borrower) Azcount no, TCHINGTI100010011
31000100 3332 by you |.e. otaling to
113332 Rs. 10,37,267)- (Rupoes Tan Lakh
Thirty Seven Thousand Two Hundred
Shty Seven Only) culstanding as on
1811272024

Description Of Secured Asseisimmovable Properties:- Al Fiece & Parcsls Of
Residential House in Plot no. C-52, having botal covered area 600 5q. Ftor 55,76 5g. Mens.
{Enst 24'n West 24" and MNoeth 25 x South 25, having Bee room. one kilcher, foflet,
bathenom, with stair coverad area £2.456 5g. mt, comprisad in Khasra no 1071 stuated
a1 Village Dabki Khurd Pargana Ma Tehall Laksar, District Haridwar with all
common amenities mentioned in Deed. Boundaries: East: Piol no C-51, West
Passage 20Ft wide, North: Passage 30 FL wice, South: Proparty of Sele

DATE - 08:0372025 5d'- AUTHORISED OFFICER,

PLACE:- Haridwar (Utaraihand)  FOR TATA CAPITAL HOUSING FINANCE LIMITED
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this on International Women's
Day to motivate young women,
particularly IAS aspirants.
Currently serving as the chief
executive officer of the
Uttarakhand Civil Aviation
Development  Authority
(UCADA), Sonika has served in
various positions including
Dehradun’s district magistrate
for over two years. She sald, “Young women should be career-
oriented and work towards excdling in their choten felds. | firm-
ly believe that financial independence empowers a woman to not
only secure her own future but also support her loved ones, It
is not just about stability but about the confidence and freedom
that comes with financial independence”

Bansal urges women to prioritise
stability and balance

DEHRADUN : Women should seek balance and stability in
thetr own lives, just as they often
provide these for their loved
ones. Dehraduns municipal
commissioner, 2017 batch 1AS
officer Namami Bansal said
this citing International
Womens Day. Ransal empha-
sized the importance of women
following their dreams with
passion and determination. She
encouraged young women to

ursue their aspirations whaole-
eartedly and build a life that
aligns with their own desires,
“Women should work toward their goals and create a life they
truly want, rather than living according to others’ expectations,”
she stated. She said that women should prioritise thetr ambitions
and personal growth while maintaining the balance they pro-
vide to those arownd them.

Determination and hard

work key to success: Singh
DEHRADUN:

The basic mantra for success is to remain deter-
mined and diligently perform one’s duties,
the director of All India Institute of Medical
Sciences (AIIMS) Rishikesh, Dr Meenu
Singh said. She said that today’s women can
achieve the highest positions in every field.
With strong willpower, they possess the abil-
ity to overcome all obstacles. In addition to
her role as executive director, Singh also
serves as a professor, regularly conducting
classes for medical students. Based on her
experience and efficiency, the Ministry of
Health and Family Welfare has assigned her

the additional role of executive director of ALIMS Bathinda along-

side her responsibilities at AIIMS Rishikesh,

former Maharashtra
Governor and ex-chief min-

ister of Uttarakhand, Bhagat
Singh Koshyari. MNainital-
Udham Singh MNagar MP
Ajay Bhatt and the GBPU-
AT vice- chancellor,
Manmohan Singh Chauhan
were also present on the
occasion. The theme of this
years Kisan Mela is sus-
tainable agricultural devel-
opment ttmugh coopera-
tive farming,

While addressing the
farmers, scientists and stu-
dents, Koshyarl said that
this fair is a confluence of
farmers and scientists where
farmers are informed about
new agrarian technologies,
adding that special attention
is being now given o the
coarse grain production at
the initiative of the Prime
Minister Narendra Modi

(Regulati oard of India
(Voluntary Liquidation Process) Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF
THREE282 TECHNOLOGIES PRIVAT MITED

.| Name of Corporate Person Three282 Technologies Private Limited

~

Date of incorporation of Corporate Person |May 22, 2018

w

Authority under which Corporate Registrar of Companies, Uttarakhand
Person is incorporated /registered

P

Corporate identity number Hi U72200UR2018PTC008756

of Corporate Person

o

Address of the registered Office and
Principal office (if any) of Corporate Person

12, Dronpuri GMS Road, Dehradun,
Uttarakhand, -248001

faed

Liquidation commencement date of
Corporate Person

March 03, 2025

.

Manish Gupta

Add.: 207, Suchet Chambers, 1224/5, Bank Street,
Near Faiz Road, Karol Bagh, New Delhi- 110005
E-mail: liquidation.three282@gmail.com/
manish@rmgcs.com

Phone No. :+91 11 45042509

Reg. No.: IBBI/IPA-002/IP-N00153/2017-18/10400
AFA Validity upto: 30.06.2025

Name, address, email address, telephone
number and the registration number of
the Liquidator

Appointment of Puh‘;i-l:mﬂelatinn Officer and

Assistant Manager in the Investor Education and
Protection Fund Authority, New Delhi.

The Investor Education and Protection Fund
Authority, Ministry of Corporate Affairs, Government of
India, New Delhi invites applications for one (01) post
of Public Relation Officer (Level-10) and four (04) post
of Assistant Manager (Level-8) on deputation basis in
the Investor Education and Protection Fund Autharity,
a statutory body established under Section 125 of the
CompaniesAct, 2013. The postis based at Delhi

2. This is an open vacancy circular. The complete
application received by 30th of every month shall be
considered for interview / selection in the subsequent
month for available vacancies. Application in the
prescribed format, duly completed must be submitted
to the General Manager, |IEPF Authority, Ground
Floor, Jeevan Vihar Building, 3, Parliament Street,
New Delhi-110001.

3. For application format, eligibility conditions,
requisite gualifications, other details and lerms &,
conditions for service, please log on to Ministry of
Corporate Affairs’ website www.mca.gov.in or
www.iepf.gov.in.

*The number of vacancies indicated above are
tentative and it may vary at the time of appointment.

f DEBTS RECOVERY TRIBLUNAL, N

DEHAADUM
Gavernment of India, Ministry of
Finonce (Department of Financlal

Services)
2nd Floor, Paras Towaer, Mazra,
Saharonpur Roeod, Dehrodun, UK
248171

PUBLICATION MOTICE
IN 0.4, No. 636 OF 2024

SUMMONS UNDER SUB-SECTION
(4] OF SECTION 18 OF THE
RECOVERY OF DEBTS AND

BANKRUPTCY ACT. 1993 READ
WITH SUB-RULE [24) OF RULE 5
OF THE DEST RECOVERY
TRIBUNAL [PROCECURE) RULES,
1993 AS AMENDED FROM TIME
TO TIME}

Dy, Mo, 206/2025

Dated : 03.03.2025

ICICI Bank Limited
Wik
Nitin Bachheti

To,

L Mitin Bachheti Si Rom
Chandra Bochheti, Rfo H.Ma. 2156,
Shostri Nogar, Haridwar Rood,
Nehrugram, Dehradun- 248001

Whereas the above naomed
Applicant Bank hos instituted Q&
Moo 636 of 2024 ngainst you for
recavery of debts of Rs.
36,57, 28184/ in which Hon'bic
Tribunol wos pleased 1o issue
SummonaMotice Us 19(4) of the
Recovery of Debits ond Bankruptcy
Act. 1993 ond wos listed bofore the
Hon'ble Presiding Officer on
28022025,
Whareas, it hos bean shown to the
sotisfoction of the Tribunal thot it s
not possible to serve you in
ordinary way. Therefore, this notion
is given by woy of this publicotion
directing you to appear in person or
through your duly authorized agent
or legal mu:n?oner bafore the
Tribunal an 23.04.2025. Further,
you are required to show cause os
o wihy the relief|s) proyed forin OA
should nat be gronted and to file
rcpl"y it any, n your defence in o
poper book form in séte and
produce oll the documents and
affidovits under which your
dofence or cloim for sot off, cuunlcr
claim, In this Tribunal persol
thraugh yuu.rdulymrth-ar-:cdﬂ r-m:
or legal proctitioner within 30
from the dote of the [.ll.rhlnr.auun nr
this notice.
Toke notice that in cose of defoult
of your oppearance on the
ecifiod doy ond time belore the
‘Iﬁ bumal, the cose sholl be heard
and decided in your obsence.
Given under my hand and seal of
this Tribunal on this the 030d doy of
March, 2025

By order of Tribunal
Reqgistror
Debtz Recovery Tribunal,

Dehrodun i

(~ ZTHE PIONEER "\

8.| Last date for submission of claims April 02, 2025 (Within 30 days from the liquidation

commencement date i.e. March 03, 2025)

Notice is hereby given that the Three282 Technologies Private Limited has commenced voluntary
liquidation on March 03, 2025 [liquidation commencement date].

The stakeholders of Three282 Technologies Private Limited are hereby called upon to submit a proof of
their claims, on or before April 02, 2025 (30 days from the liquidation commencement date i.e. March 03,
2025) tothe liquidator at the address mentioned againstitem 7.

The Financial Creditors shall submit their proof of claims by electronic means only. All other stakeholders
may submit the proof of claims in person, by post or by electronic means.
Submission of false or misleading proofs of claim shall attract penalties.

Sd/-
CS Manish Gupta

Date: 07.03.2025 Liquidator of Three282 Technologies Private Limited

Place: New Delhi Regn. No.: IBBI/IPA-002/IP-N00153/2017-18/10400

to make Uttarakhand a
leading State in the coming
days, He exhorted the sci-
entists to work more on
new technology research
s0 as to enable the farmers
to use them and raise their
income consequently.

The VO in his address
spoke of the university’s
commitment to helping
farmers u..n]'.am,e their
income,  “Krishi Vigyan
Kendras have organised 355
training camps on variogs
subjects last year for the
farmers’ benefit” he said,
adding that the farmers are
being updated on innova-
tion, technology and new
varicties at the Kisan Mela

W TlTl \ CAPITAL HC HOI.ISIHG FIIMHBE LIMITED

TATA S st e
LOAN ACCOUNT NO: 10

“Nothca ks hereby given to the public in general and in particular to Mr, Raj

Mishra (Borrower), and Mrs. Asha Mishra [Co-bormower (8] IGuarantoris) and their

mmnmmmﬁnudnmmutmmg

SARFAES| Act 2002, has

Kusmear

tha Immovabde within 07 |Seven) doys from the date of publication of this
notice, failing which Authorised Officer shall proceed with disposal of the
Inwantory according to merit. The Authorised Officer and TCHFL shall not be hald
responsible for the same. Please note thal we have identified the buyer for selling
tha bying inventory at the property, thems is no response from your sida we will
dispose of the property to recover our dues.

A thal commencial propedty hawing land area of 683,14 5. Mirs., comprise of Two Slory
Commancial Bullding known 25 Holed AEhi having covernd area of 513,28 3g. Mirs. and
remaining Vacant Land situated at land known as 0o, 223, situated at Gram Norsan
Khurd, Paragana . Tehsil Roorkes District Haridwar, Uttarakhand-247667
with commaon aman mnlnmmmmm.mm-mﬁ

of Raj Kumar Mishra; West: Roorkea Delts Highway, East: Proparty of ;
South:Propery

held twice a year.

ol athar
DATE - Sd- Autharised Officer

08
PLACE:~ Haridwar (Uttarakhand) For TATA CAPITAL HOUSING FINANCE LIMITED

CBC 071101 2/10015/2425

e
Appointment of Deputy General Manager
and Assistant General Manager in the
Investor Education and Protection Fund
Authority, New Delhi.

The Invesior Education and Protection Fund Authority,
Ministry of Corporate Affairs, Government of India, New
Delhi invites applications for one (01) post of Deputy
General Manager (Level-11) and one (01) post of
Assistant General Manager (Level-10) on deputation
basis, in the Investor Educalion and Protection Fund
Authority, a statutory body established under Section
125 of the Companies Act, 2013. The post is based at
Dealhi,
2. This is an open vacancy circular. The complete
application received by 30th of every month shall be
considered for interview / selection in the subsequent
month for available vacancies. Applications in the
prescribed format, duly completed, must be submitted to
the General Manager, |IEPF Authority, Ground Floor,
Jeavan Vihar Building, 3, Parliament Street, New
Delhi- 110001,
3. For application format, eligibility conditions, requisite
qualifications, other details and terms & conditions for
service, pleasa log on to Ministry of Corporate Affairs’
website www.mca.gov.in or wwv. iepf. gov. in.
*The number of vacancies indicated above are tentalive.
It may vary at the lime of appaintment.
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PUBLIC NOTICE

The ganeral pulibc s informaed Thal

before my marrage my names was
written as Sarnj Rani.  After
marriage  my nama has beean
changed as SOMNIYA BHASKAR. In
fulure | shall ba known 85 Soniya
Bhaskar W/o Pankaj Bhaskar Rio
Majarimali P.O. P Mokhampur
District Dehradun Uttarakhand.
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Public Notice
This is to inform to the general public
that the onginal Sale Deed bearing
documant Mo. 8795 dated 04-11-
1981 executed In favour of Smi
Sushila Guneola W/o Sh, Ratan
Singh Gunsola, regarding tha
Proparty bearing Khasma No. 351
(Old Khasra WNo, 2B8)having totsl
land area 381,04 5q.Mirs. Situated
at, Mauza Ajabpur Kalan, Dehradun
which has bean actually Iost and the
use of above onginal Sale Deed by
any perscn shall be lllegal and
Palice Report for the lost of above
Sgle Deed has already reported o
the concermn Police Station Nehru
colory, Dehradun
Applicant

Sh, Raghuvir Singh Sajwan S/o
Sh.Kamal Singh Sajwan Rio Opp
Lane Mo. T, Adharsh Magar,
Dharampur, Alabpur Kalan,
Dehradun
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No.: ME-3/2025/555
The Time Schedule of Special Stray Vacancy Round
of Online Counseling for UP NEET PG-2024
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OFFICE OF THE DIRECTOR GENERAL

EDUCATION & TRAINING, UTTAR PRADESH

Lucknow: Dated 06.03.2025

The time schedule of online counseling for the Special Stray Vacancy Round for admission to
postgraduate courses (MD/MS/Diploma and DNB) in Government/Autonomous/Private Medical
Colleges/Institutes/ Universities/Hospitals under Medical Health is as follows:-

SNoj

Description

Dates Total Days

a % |

Date of Online deposition of
Registration fee and Security money

11" March 2025 (From 11:00 AM)
to 12" March 2025 (Till 11:00 AM)

01 day

fag w5

Date of Online Choice Filling

12" March 2025 (From 5:00 PM)
to 17" March 2025 (Till 10:00 AM)

05 days

3 | Date of Declaration of result of
seat allotment

17" March 2025 01 day

4 | Date for downloading allotment
letters and admission process

18" March 2025 to 20" March 2025 03 days

e Only registered eligible candidates under UP NEET PG-2024 can participate in the
counseling process.

e Those candidates who are registered and have not been able to deposit the registration fee and
security amount due to some reason, can participate in the counseling process by depositing the
registration fee and security amount.

e Only those registered candidates who have deposited the registration fee and security amount
will be eligible for choice filling.

e Candidates should assess their eligibility themselves as per the provisions contained in the
Government Order No. 1/687326/2024 dated 09 July 2024 regarding UP NEET PG 2024 policy
and the brochure of UP NEET PG-2024.

e All the information related to UP NEET PG-2024 counseling will be uploaded on website
https:/lupneet.gov.in and www.dgme.up.gov.in. Candidates are advised to visit the website
onregularbasis.

Help Line Numbers: 8189011696, 8189011697, 8189011698, 8189011699

DIRECTOR GENERAL

SMFG
Grihashakti

Nayi Asha. Naya Vishwas.
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